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capacity of the States, backwardness
and other factors also come into-it.
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Mr. Speaker: Next question.

Shri N. Sreckantan Nair: What is
this? I have been standing up. You
are giving preference only to others.

Mr. Speaker: Only four questions
during these 45 minutes.
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Shri Buta Singh: We have not been
given a chance.
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Shri Bibhuti Mishra:

Shri P. K. Deo:

Shri D. J. Natk:

Shri Sidheshwar Prasad:

Shri Bam Harkh Yadav:

8hri Murit Manohar:

Will the Minister of Finance be
pleased to state:

(a) whether the Post Office SIV-
ings Bank is proposed to be r u-
ed into a separate Government Savings
Bank; and

(b) it so, the reasons therefor and
the broad details of the proposal?

The Minister of State in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) and (b). Government have consti-
tuted a Committee to make g compre-
hensive study of the problems involv-
ed in the reconstitution of the Post
Office Savings Bank into a separate
Government Savings Bank, and to re-
port to Government. A copy of the
Government’s Resolution No F.3(14)-
NS/65 dated the 18th Deccmber, 1885
is laid on the Table of the House.
[Placed in Library. See No, L,T-6005/
66].

Shri D, C. Sharma: Appreciating
most thankfully the ability of the Gov-
ernment to multiply organisations so
that bureaucracy may be muitiplied,
may I know if anything of that kind
exists in any other part 61 the world
where the savings are tremendously
large?

Shri B. R. Bhagat: In the other
countries, because of their capacity
and position, gavings are

Mr. Speaker: He is not a signat
I have not called nnybody who is not

a signatory.
Post Office Savings Bank

+
*1016. Shri D. C. Sharma:
Shri P. R. Ohakraverti:
8hri w
Shri Rameshwar Tantia:
Shri Vishwa Nath Paadey:
8hri Tuls Bam: f"
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large. So far as the question of multi-
plying; is concerned, this is not multi-
plying; this is reorganising an existing
organisation so that it ls- able to dis-
charge its functions better.

Shri D. C. Sharma: What are the
advantages visualised by the Minister
of State by contemplating this new
reorganisation? I mean he has some
vision, and he must tell me what
vision he has got about it.
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Shri B. R. Bhagat: The existing
organisation is part of the P. & T.
Deptt. There were complaints that
several facilities which would accrue
under a commercial organisation are
not available. The saving is very
large, over Rs. 500 crores and the
annual accretion also is very large.
So, it is thought that an independent
organisation like a bank which pro-
vides various facilities to the depositors
will be better. There were other
complaints about procedures also. So,
to look into this, so that this organi-
sation may function better, a com-
mittee was appointed.
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Shri D. J. Natk: Will the govern-
ment consider starting post office

savings banks in the remote areas of
our country?

Shri B. R, Bhagat:
in all the rural areas.

Shri D. J. Natk: Savings banks are
not there.

Shri B. R. Bhagat:

Post offices are

In 351 centres
savings bank accounts are operating.
They can be enlarged.
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Power for Agricultural Purposes

*1017. Shri M. L. Jadhav: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the question of remis-
sion of minimum charges for the use
of electric power during the ideal
period for agriculture purposes has
been considered by Government;

(b) if so, the decision arrived at;

(c) when it is likely to be imple-

mented?

The Minister of State in the Minis-
try. of Irrigation and Power Dr. K. L.
Rao): (a) to (c¢). A statement is laid
on the Table of the Hotise,

Statement

While considering the question of
incentives to be provided to the far-
mers for use of electricity in agricul-
tural production, the Chairmen of the
State Electricity Board at their con-
ference held in November, 1965 had
inter alia recommended that during the
period when there is no water in the
well or during rainy season when
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water from the well is not required
for irrigation purposes, minimum con-
sumption guarantee may not be in-
sisted upon from the agricultural
consumers. This and other recom-
mendations made by the conference
were brought to the notice of State
Governments and State Electricity
Boards and they were requested to
take action for their implementation.
So far replies have been received from
the West Bengal State Electricity
Board, the Orissa State Electricity
Board, the Gujarat Electricity Board
and the Mysore State Electricity
Board. The decisiong of the Boards in
the matter are indicated below:—

West Bengal State Electricity
Board—The Board have
agreed that minimum charge
would not be realised when
non-utilisation of pumps was
due to non-availability of
water,

Orissa State Electricity Board.—
This particular recommenda-
tion is being examined and the
Board do not anticipale any
difficulty in implementing the
proposal.

Gujarat Electricity Board.—Mini.
mum guarantee” is fixed on
annual basis taking into ac-
count the non-consumption in
the off period and higher con-
sumption during the period
when water is drawn,

Mysore State Electricity Board.—
The minimum charges to be
paid by the agriculturist is
fixed as annual minimum
charge instead of a monthly
minimum,

Shri M. L. Jadbav: Mmy I know
whether the policy regarding the mini-
mum charges can be adopted through-
out the country? .

Dr K. L. Rao: That is the intention,
The minimum guarantee clirges must
be charged throughout the country.





